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Masaudi sub-division of Patna district in
Bihar, who saved Rupees one crore from
dacoits on October 31, 1990,is yet to be
rewarded for his courageous act. Although
the youngman got seriously injured in the
process, he gave little value to his life in the
discharge of his duty. Senior officials of the

Bank and the local administration were all-

praise for this courageous act and termed it
as patriotic. Such young people should al-
ways be encouraged.

The criminals and dacoits attacked the
jeep with bombs. The driver got injured and
the vehicle cought fire, yet he drove the jeep
to safety and saved Government money. i's
a pity that the driver had io pay from his
pocket for his treatment. The Government
should have given him promotion and pro-
vided him with adequate compensatio - and
reward.

I request the hon. Minister of Finance to
provide appropriate compensation and suit-

" able employment to the young man, so that

it may inspire others as well.
[English]

SHRI S.B. SI DNAL (Belgaum): Mr.
Chairman, Sir, i would like to draw the atten-
tion of the Government to the news report of
Times of India dated 08th April, 1992, in
which it has been stated thatthere has been
communal clashes in Belgaum City.

| would also like to draw the attention of
the Government con the Hindustan Times
news reportdated 8th April, 1992, captioned
LTQP ULTRAS LINKS IN
KARNATAKA."Accoring to this repcit, some
of the top militants seli-styled Lt. General of
the Bhindranwala Tigers Force of Khalistan
visited Bangalore recently for collecting funds.
It is also stated in the renurt that these
dreadful Punjab militanis have visited Bidar
and pledged o heip the siudents ¢ the Guru

¥ Nanak Engineering Collego to avenge the

>

Killings cf scme sikh students inclashies with
jocals in 1988,

itis afactthatexiremists have exiz2nded
their activities in Karnataka on aiarge scale
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and communal clashes are also on the in-
crease.

It willbe appropriate torecalith:s Housa
that LTTE activities were in the headlings of
newspapers in recent months.

Karnatakaisconsideredasaverypeace-
ful State and its peace loving citizens sho..d
notfall under the ciutches of these force.
has never happene<dinthe history of Belgaui
now because cf such elements entry the
situation is becoming from bad to worse.

| appeal to the Government and our
hon.Home Ministertotake immediate acticn
against such elements with the help of the
State Government in the interest of integrity
cf the country.

[ Trans/ation)

SHRI GEORGCE FERNANDES
(Muzaffarpur): Sir, lam one again raising the
issue of North- East here. Just in the mormn-
ing, we received news to the affect that at
3.P.M. taday, the Congress Party is forming
Government in the State with the suppart of
M.L.As frem other parties. Whom it has
weaved away in its own inimitable way. Sir,
the State Assembly was kept in suspended
animiation a jew weeks back and subse-
quently the former Chief Minister and many
political parties demanded dissoiution of tha
Assemblyandholding offreshelections. T e
Congress Party had raised several chiec-
tions when in Nagaland, the Geovernment
with a majority support demandedthe cisso-
lution of the State Assembly and huidrg of
fresh eiections. Similarly, in Man:purs caze
all the political parties in the State
the youth congress demand the hoiging of
fresh elections, but the Congress Pany is
cnceagain atits eldgame as ‘s evidentirem
its action in Marupur. :

= g thy 4 - . - P
Fudher, this acticn on the pat of the

Congiess should remove all doudbts ana
expectations in the minds of the pecple th

the Congress has changed. that there 15 a
change in its attitude. This is the very zamo

party which had been respensibie fo -
ing similar situations in the country o .



731 Re. Delegation of
Members of

past 401043 years and is also to be blarmed
for the present situation in State like Kash-
mir, Punjab and Assam. Through you, today
I am forced to repeat hete thal the Govern-
ment is creating such a situation inthe North
-East, inordertoinstalits Governmentinthe
State andferthis, the country willhave tc pay
a heavy price. it is highly improper on their
partiocircumventthe constitution andthrottle
the political values, just in orderto instal their
party's Government in small States with a
population of hardly 15-20lakh people. There
is still some time leftfcr 3'c clock and | would
insist upon the Government that if it is even
least concerned about the North- East then
it should abandon this thurst lor power. Even
the State Governcr has sad thatthete is no
sceope for the formation ¢f a new Govern-
ment and that the A rhly chculd be dis-
solved. It | am not incerrect, last Saturday,
Shrilal Krishna Advar: was alz2inthe State
and he publicly calicd tor the dissolution of
the State Assembly g ¢! tresh
elections. Throug! i ike Lo con-
vey this demand of all nco-congiess parties
in the cecuniry and urge e Covernm

agrea 1o if, dissolve the Ascembly ar

fresh elections

1 you, 1w

{Gandhi Nagar):

i that it s most
Lpan of time
East viz.

Meah anipur have

becocme termed as
the ¢ 1 i prtics zle L€ whose

sclely 15 serve the
vesied interests of ne ruling party at the

~ Yrey
Lenire.

Mr, Chairmarn, 30, as has been said by
ShriGeorge Fernandes, las! Saturday, lwas
in imphal. | observed that the people cf
ManipLr were agitated over two issues. The
firct issue was concerning the Manipuri lan-
vuage and secondly they were hignly agi-
1ated over the manner in which Nevw Delhi
was making attempts to instal a Cengress
Government in the State. Therefore, the
best remedy available to overcome such
situaticns of uncertainty in ademocracy isto
seek a fresh mandate from the people.
Uniortunately, the Government diluted the

APRIL 8, 1992

Parliament to Ayodhya 732

decisiontaken by the Governor of Nagaland
and imposed President’s Rule in the State
and now attempts are being made te from a
Congress Governmentinthe Sate. No words

sense prevails andthe Government accepts
the suggestion made by Shri George
Fernandes, but | don't have any hope in this
regard. | condemn this and | feel that the
House should now come lo a decision on
how to oppose when the Government brings
forward a Resolution in this regard.

[English]

+

SHRiI SOMNATH CHATTERJEE b

(Bolpur): It is a dangerous move, in the
sense thalin a sensitive area of the country
it is always a sensitive issue. The Govemn-
ment has o be extra cautious so that those
people do not feel alienated from the main-
stream; and that is precisely whatis happen-
ing. Their legitimate demand is for recogni-
tion of the Manipuri language and for its
inclusion in the Eighth Schedule of the Con-

- stitution. There has been unanimous sup-

port for it inthe House and also outside. The
Government is not even prepared 1o give
time te their delegation to come and talk to
them. Even for that they are not able to find
time, far less any consideration being shown
to their demand.

e

J

are enough to condemn this atrocious act. it
‘weuld be a welcome development, if good

N

Now attempts are being made by val‘l‘-!

ous manoeuvres ... of course quite in the
tradition of the Congress Party.. forinstalling,
their Government. Aya Rams and Gaya
Ramsarethere. They are also getting promi-
nent in this country, along with the other
genuine Rams. But this is very serious. It is

notamalterofajoke.lamnotsayingitlightly.

Defection is being institutionalised in this
country. Anti-defection has lost allrelevance.
Governments are being set up by encourag-
ing dubious political approaches and atti-
tudes. This is a very serious matter. Of
course it is very difficult to except the Con-
gress Governmenttolearnany lessons. Ang-
with their new attempts in dividing even
Parties inside the House, they feel more

encouraged now. | do not know what wiff

happen with the divine blessings at Tirupati
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conference. Therefore, we strongly objectio

this and we condemn this.

Sir, | support what Mr. George
" Femandes has said. if they have any faith,
" - any belief in constitutional propriety, then
they should dissolve the House there and
immediately declare elections.

[ Translation)

SHRI GEORGE FERNANDES: The
hon. Minister is present here and | can
appreciate his difficulties. lknow that he has
some regard for the Constitution of this
country. (Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY CF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI  RANGARAJAN
KUMARAMANGALAMM): Sir, Iwouid just like
to make a brief reaction.

The Government has taken note of
whatthey aresaying. But, Ithink, atthe same
time they should also tum the pages of
history a bit when they were in power, how
they hancled the Nc:th Easl. | wish to make
it clear...(interrupr-ons;)

SHRICTHANDRA SHEKHAR (Ballia) Is
it an answer from the Minister? (Interrep-
tions)l am nod taking 4 as a persona: g ls
it the reaction of the Gover::miert? In the
North Caslern Reg:on, the - tuation s getting
worsened every day. Wha! Mr. George
Fernandes has said is less than what the
actual position is. In every plave, you are
pursuing a policy where you cre ieucng i 2
Country todisinteqgration. You did something
in Punjab. The whole naticn s reaping the
fruit of that. You did somethir.g in Nagaiand.
1 do not know what is goir:g 10 happen. You
are doing the same thirg in Mznipur. You did
the same thing in Meghalaya. You are doing
the same thing in Jharkhand area. Every-
where, because.of your indedision or be-
cause of your manipulation, things are going
against the basis interests of this nation.
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My dear friend, Shri....(Interruptiong;

SHRI SOMNATH CHATTERJLE
Kumaramangalam.

SHRI CHANDRA SHEKHAR: Shri
Mohan Kumaramangalamwas a great man.
I am not going 1o compare that
Kumaramangalam with him.

He is Rangarajan Kumaramangalam. |
hope that something of that
Kumaramangalam will be in him and he will -
think of something mere seriously because
it ic nct a matter of joke. The matter is much
more serious. ShriLal K. Advani was there.
Shri George Fernandes was there. We are
sdting on a volcano.

Mr. chairman, Sir, you know that half of
our Army and Para-military organisations
are engaged as of today inkeeping peace in
this country. Are you going to deploy more
people for keeping this civil law and order?
sir, | do mot know. They are not capable of
doing anything now. But the matter is much
more serious. And lhopethat allthese things
will be considered more scriously.

[ Transiation)

SHRILAL K. ADVANI: Mr. Crairman,
S, since a relerence has teen tc Manipur,
It e this opporiunity 1o make a stbmission
negard ol There are two points egitating
the munid of the peopia, One canbe solved if
he ruleg pary resists theterptationtoform
a Government inthe State and order fresh
vlections. Eut t will be diftzuit 151 then to
agreclethizarrargement. Thesecond, Heel
is comparalively siniae acd 4 wili hoip in
improving the situaton in the Stade. The
peoplo do have a strong f. g for Manipuri
language. As such, theie shou'd be no diffi-

" cultyinacceptingit. The Governmeni should

make up its mind prior {o the advent of the
Private Member's Bill clated for Friday. f you
make an anrouricement 10 this cfiect on that
day -itself, i will send good signals. You
should not say that you are not prepared
nNow.
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[English}
SHRI RANGARAJAN KUMRA-

MANGALAM: Sir, at the outside | would like
to make it clear that what is happening today
in Manipur is a part of the democratic pro-
cess. To say that when Congress takes
power it is by manipulation but when the
allies of the opposition take power, it is by
democracy. | think, it is not fair.Firstly, you
cannot have two systems of balance. Sec-
ondly, it is true that in the North Eastern
regionthe situation is delicate. Itis notacase
where | would say that one should not bother
about. Insurgencyisthere. We are extremely
worried. About Nagaland situatiion, we made
itclearthat the insurgency situation is some-
thing which, Ithink, we should alllook at from
a non-partisan point of view. It is serious
enough for all of us jointly apply our mind as
to how to do it.

With regard to the Manipuri language
issue, | do appreciate the issue being raised.
Shri Saifuddin Choudhury, just a few mo-
ments ago, came across to me on this side
and saidthatthere is adelegation awaitingto
see the Prime Minister. | would immediately
make a mention 1o how soon we can do it.
l understand the sentiments of the Manipur
people. There has been unanimity on this
issue inthe House earlier. We wouldfind how
best to solve the peoblem. (Interruptions)

MR.CHAIRMAN: Now, we shalltake up
Papers to be Laid on the Table.

Shrimati Margaret Alva.

13.06 hrs.
PAPERS LAID ON THE TABLE

Detailed Demands for Grants of the
Ministry of Personnel, Public Grievances
and Pensionsforthe Year, 1992-93, Annual
Report and Annual Accounts of the
Institute of Physics, Bhubaneswar, etc.

[English]

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
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AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): On behalf of
SHRIMATI MARGARET ALVA: I beg to lay
on the Table....

(1) A copy of the Detailed De-
mands for Grants (Hindi and
English Version) of the Minis-
try of Personnel, public
Grievences and Pensions for
the Year 1992-93.[Placed in
Library see No. LT- 1764/92]
(2) (i) Acopy ofthe Annual Report
(Hindi and English Version)
of the Institute of Physics,
Bhubaneswar, for the year
1990-91.

(i) A Copy of the Annual Ac-
counts (Hindiand English Ver-
sion) of the Institute of Phys-
ics, Bhubaneswar, forthe year *
1990-91 together with Audit
Report thereon.

(i) A statement (Hindi and En-
glish Version) regarding Re-
view by the Government on
the working of the Institute of
Physics, Bhubaneswar, for
the year 1990-91.

(3) A statement (Hindi and En-
glish Versions) showing rea-
sons for delay in lying the
papers mentiocned at (1)
above.[Placed in Library see
No. LT-1765/92]

A copy of the Annual Report
{Hindi and English Versions)
of the shah Institute of Nuclear
Physics, Calcutta, forthe year
1990-91 along with audited
Accounts.

@ )

(i) A statement (Hindi and En-
glish Versions) regarding
Review by the Government
on the working of the saha



